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ORDER 

S.N.MallickJ.C. 

None appears for the petitioner. It aptarttoth ;; 

the ricords that the O.A. being 569 pt 1997 has been disposed 

of by the Court no.2 on 3.12.97 by passing the finaVorder 

treating the same as withdrawn". 

Under the circumstances, the Miscellaneous Applications 

have become infructuous. As such, no order is passed and may 

be treated as disposed along with the MAs by dint ot the 

Order passed by Court no.2. 

(s.N. Mallick) 
VieS-Chairman. 
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